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very strong object ion to this allegation. 
There is no basi Whatsoever.·· 

(Inttrrup1 ions) 

SHRI M. M. LAWRENCE 
Recently, I read a report in the a e~  

that GopaJ Oodsc, who was accused 10 
the Mahatma Gandhi murder ca e, bas 
appealed to the general public to t e~g

t ben the hands of Prime Mini tcr lndir 

Gandhi. 

SHRIMATI INDIRA GANDHI : 
That does not mean that he is with us or 
we with him. 

SHRI M. M. LAWRENCE I am 
not blaming you for that. 

(Interruptions). 

SHRI MATIINDIRA GANDHI: 
How is it tba t you a.re upporting tho 
Marxist Party, the Ja.o S ogb aod all 
tho e p opJe 7 

SHRI M. M. LAWRENCE  : No, 
no. We never opport Jan Saogb, t be 
RSS or any other Communal organisa-
tions it is Congress (I) who is baod 
glove with them. 

SHRIMATI INDIRA GANDHI : 
We will see wba t agreement you come 
to later. 

(Interruptions) 

SHRI M. M. LAWRENCE : May 
I tell the Hoo. Prime Minister that 
recently in tho by-elections in Kerala, 
io Parur constituency where tbc Cong-
ress (l) candidate contested, the RSS 
people supported that Congrc B (I) 

candidate .. ·· 

SHR1MATI INDIRA GANDHI : 
Thero was no agrrement with them. 
None at aJL 

(Interruptions) 

SHRI M. M. LA WRBNC This 
policy has to b ended. This policy 
wilJ not help to coa taio cornmuoal 
t rife ia this country. Tb is will only 
fi t r and encourage and strengthen the 
commuo J strife in this country. 

With the e words, I c·oncludc. 

16.31 br . 

STATEMENT RE: SITUATIONS 
I SRI LANKA 

THE MINISTRY OF ST TE IN THE 
MINlSTER OF EXTERNAL AFFAlRS 
(SHRI NIWAS MIRDHA)  : Honourabl 
Chairman aod Member of th Hou c, 

R cont development in Sri Lanka 
re cao i g u deep concern. There 
hav been report of h rp deterior lion 
in the curity situ tion io the Nor\lJern 
p n of Sri Lanka. resulting in I rg -
cale lo of humao Iif d property. 
There hav al o be n report of encoun-
ters between Sri Lank.an State curity 
forces and Tamil milit nts. The Sri 
Lanka curity fore h ve ufT red 
some Cabualtics. Two Navnl per onncl 
are reported to have beea killed in the 
violence and a eaior poJic · official 
died in bis office in a bomb exp lo ioo. 
Lo of Tamil live and property h vc 
been far gr ter. There have b  n 
r ports of large-scale arr st in the 
Northern prov inco. It has been reported 
th t the town of Velvettitur i ha b ea 
exten ively belled by the Sri Lankan 
Navy causing very heavy 1 J t'f life 
and property there.  A very large numb r 
of people have bee reodared bom I s 
and are accommodated in chool build-
ings and els where. Th c tragic 
happening have cau deep ooy 
and hock. 

A the Hou c i aw re, we h ve 
repeatedly expre cd our oppo itioo to 
all forms of violence and have re rmed 
our pport for Sri L nka's integrity 
and unity. We h ve t ken 11 tep to 
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curb any activities which may be 
direct d a ainst Sri Lanka from our 
soil. The Prime Minister has condemned 
the outra e at the Madras Airport on 
2 Augu t 1981, in which 29 per ons 
died. It is, thercrore, both deplorable 
and regrett ~ e that responsible leaders 
of Sri L nka continue to make basele 
llegatioo gain t lndi for providing 
anctu ry and upport to Tamil mili-
t nt .  1 would l ikc to reiterate once 
a ain th t such fal e and unfouded aJI 
1 c at ions c o only create undece ary 
mi under tanding in the relations bct-
w o two the countrie . 

At a time whe.o the 11 Partie1 

Conference is continuing, any escalation 
or confront tioo of thi nature would 
only jcopardi e the political dialogue 
going on a.t pre ent. The curr nt situa-
tion in ortbcm Sri Lanka is tense and 
di turbcd nd call for concerted and 
sincere eff orta for recoocilit tion. It Is 
our hope that re ter r traint and 
under t ding will prev ii, which can 
bring about an tmo pbere free of com-
munal ten ion and conductive to the 
effort or the leader of all pnrtio and 
communitie in Sri Lanka to achi ve a 
1 tin political olution. 

Two day ago, Prasiden t Jayewardene-
ent a me age to our Prime Minister 
concerning the e happ niog . The Prime 
mini ter b ent a reply in which she 
b , once gain, emph i cd the ncce -
.s ity of tbe utmost restraint on the part 
of 11 concerned and determined pur uit 
of tbe political proces to find a viable 
nnd cceptable solution. 

SH.RI K. MAYATHEVAR (Duedia 
gril) : Sir, I demand full di cu ion on 
tbi .  W have Ir ady demanded it. You 

see the Free Press of today. 

MR. SP AKER : Nothing after this 

11t atoment. 

SHRI K. A A ~ A  3,000 
people were rendered homeless. 

(In te rt uptions) 

~ SPBAKER : He has already 

made the statement. You can give it in 
writing. 

AN HON. MBMBBR : There mu it 
be a discussion on this. 

SHRI K. MAYATHEVAR: We seek 
the protection of the Hoo. Prime Minis-
ter. We are in the hands of the Prime 
Minister. We always depend upon tho 
Priime Minister's action. 

MR. SPEAKER : The Prime Minisa 
ter is al o equally concerned. 

•r 'fTlf-idt ~ 
~ e .~ CfiT t ~~  err 

attl&t ~ t  : t~ Cf.CST ~ ~ 

f "1liT ~  ? ~ f ~~  iil'To ~ ~ t 

{r:tln: ~  Cli\ ff T ~ I 

(Interruptions.) 

MR. SPBAKER : We will just dit· 
cu with you. 

(Jnterruptlo ) 

SHRI K. MAYATHEVAR : Sir, 
tomorrow's call-attention m y be con-
verted into a full discus ion. Somthiog 
should be done. Otherwise, 'the entire 
Tamil race would be annihilated io the 
name of religion. 

SHRI SATYASADHAN CHAKA· 
BORTY (Calcutta South) : Sir, tomara 
row's call-attention is on Bomb blast. 

(/ntt" upt Ions) 

MR. SPEAKER : What is this ? 
You know the rules. Don't try to flout 
them. What is this ? You cnn give me 
any mot ion or anything., 

SHRI K. MA YATHBV AR :  I have 
iven a motiau. 
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MR. SPEAKER : It is all right. 

(Interruptions) 

MR. SPEAKER : Why are y ou just 
unnecessarily wasting the time of the 
House h ecause without my permission 
nothing goes on record. 

SHRI K. MAY A THEV AR : They 
are dying, 

MR. SPEAKER : We are also con-

cerned. 

SHIH K. MAYATHEVAR: Sir, I 
appreciate the Government's concern. 

(Interruptions) 

MR. SPEAKER: We will do some-
thing. You sit down. We can find out 
the way. This is a common problem. 
We will find a way out. 

SHRI A . NEELALOHITHADASAN 
NADAR ~ d u  : Wha t is the , 
Government proposing to do in tb.e 

matter ? 

MR. SPEAKER : They have already 
done something and they are doing 
something. 

SHRI A. NEELALOHITHADASAN 
NADAR : They are not doing anything. 

SHRI K. MAYATHEVAR : There 
1 is no use of doing something, reading 
something and making some statement 
in the paper. The Government of India 
has acted as a tiger so far. 

MR. SPEAKER : You please sit 
down. 

SHRI K. MAYATHBVAR: Sir, 
you can throw me out. You oan kill me· 
even. It does not matter. It is at the 
hands of the H on Speaker. But my people 
are dying th ro. (Interruptions) 

MR. SPEAKER : Please ~ t dowQ. 

SHRI K. MAYATHEVAR : Sir, 
what action bas the Government taken 
so far to save the Jiv s of the Qeople 1 

MR. SPEAKER : That is what they 
~ e trying to do. 

SHRI K. MAYATHEVAR Let 
us discu  s tomorrow. 

MR. SPEAKER :  W e are discussing 
tomorrow. I  have already given you. 
I ha ve already allowed about the bomb 
blast. The call-attention is coming to-
morrow. 

SHRI K. MAYATHEVAR 
name is not there. 

My 

MR. SPEAKER: What can I do 
about it 7 I s  tha t fo my power ? 

SHRI K. MAYATHEVAR : No-
b ody's name from Tamil Nadu is there 
including  the Congress-I MPs. Their 
names are also not there. (Interruptions) 
The Minister has given the statement. 

MN.. SPEAKER: I do oot know 
what sorts of Members  we have here. 

~ ~~ ~ ~ . ~  : ({Al 
a e ~ lf ~ ~  ~  ~~ ~~ ~t

~  t ~ 'if ~ I it ~  MC"( . ~ ~~  

~ . ~  ~ ~~ ~ ~ t~  rrrir 3TT1lT 

~ I 

~ ~ •• ~t : ~  CfiT 

rrrir OTTlfT ~ , w o ~ ~ ~  ~. ~ CfiT 

~~ a ~ a, ~ ~tt ~ ~ ~  ~ I 

SHRI K. MAYATHEVAR : Some 
material action shoutd be taken to save 
the Jives of the people. 

MR. SPEAKER : But what is de-
cided in the B.A.C. is to come first. 
L ater oa, we can do · omotbing. Who 
bas barred these people and any other 
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Hon. Member t o give any call·-atten-
tion notice or anything. I have not de-
nied them that r ight. Y ou do it. Who 
prevented it ? 

(lntaruptions) 

MR. SPEAKE R  : That is not in my 
power. 

SHRI SOMNATH CHATTERJEE 
(Jadavpur) : SirJ I request that the Civil 
Aviation Minister and the Minister of 
External Affairs should be present to-
morrow to  answer the call-attention. 

AN HON. MEMBER : Instead of 
caJJ-attention,. it  should be a fulJ dis-
cussion. 

MR. SPEAKER : W e have find time 
and that  ca n  only be done by the 
B. A. C. 

I  hav not barred anything for 
consideration. I t is a question of mutual 
agreement which we do in the B.A.C. 
Whatever Lbey ay, I will accep t . No 
problem. I go according to your coos n-
sus. There i n o problem. 

SHRI K. P. UNNIKRISHNAN 
(Badagara): Sir, bomb bJastisa diffe-
rent  issue and this is a different issue. 

MR. SPEAKER :  I never mixed it 
up. I fully support your contention. I 
fully agree with your contention. I have 
not barred anything. We can find out a 
via-media. 

(Interruptions) 

MR. SPEAKER :  I have not debar-
red anything. You are free to give 
notice of any motion and I will discuss 
with you. 

Shri R. R. Bhole ·' 

----. 

Co11ntry (Dla.)-Contd. 

16•39 hrs. 

DISCUSSION RE: SITUATION 
ARISING OUT OF TIIE RB· 
CENT COMMUNAL .RIOTS IN 
DIFFERENT PARTS OF THE 
COUNTRY-CONTD. 

SHRI R.R. BHOLE (Bombay South 
Central) : Mr. Speaker .. Sir, tho subject 
on which we are having a discussion 
today is a very important one from tho 
point of view of national unity and 
integrity. Unless and until all the 
peopleJ different communities with diffe. 
rent religions and with different cultures 
who live in this country live in peace, 
amity and also in a friendly way, it 
would be difficult for our country to 
advance not only in the matter of 
development but also in the matter of 
unity and integrity of our country. 

We have different problems in this 
country, the problem of Scheduled 
Castes who are stilJ groaning with many 
handicaps and the problem to a certain 
extent also of the trust between Hindus 
and Muslims. Some Muslims are not in 
a o~ t o  to trust others because, 
according t o  them J they are not getting 
wba t they want. At tho same timeJ 
some communities think that Muslims 
are getting everything and some of them 
are thinking in a wrong way. Their eyos 
are in a diff: rent direction. This was tho 
climate before we attained Indepen-
dence. 

It is very unfortunate that even now 
some people amongst usJ on either side, 
do not each other . . So far as the ques· 
tioo of communal riots is concerned 
specially in Bhiwaodii in Thane and a 
small part of Bombay, it was not en-
Hrely a clash or a conflict between the 
two communities. 

MR. SPEAKER : Just a minute. 
Webave got to so many speakers and 
t bee is other work that we have to do 
tomorrow also. So, I think, the House 
will agree with mo that we finish this 
business today itself even by aittina late • . 
HON. MB.MBB&S: Vos. 


